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Title: Regarding ban imposed by State Gowvt. on D.Js/loud speakers during Kavad Yatra.
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MR. DEPUTY-SPEAKER:

Shri Bhairon Prasad Mishra,

Shri Devji M. Patel,

Shri Sudheer Gupta, and

Kunwar Pushpendra Singh Chandel are allowed to associate with the matter raised by Yogi Adityanath.



